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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptey Board of India (V oluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
UNITAS GLOBAL INDIA PRIVATE LIMITED

1. [NAME OF CORPORATE PERSON

[Unitas Global India Private Limited

2. [DATE OF INCORPORATION OF CORPORATE
[PERSON

18.6.2020

3. IAUTHORITY UNDER WHICH CORPORATE
[PERSON IS REGISTERED

Registrar of Companies, Pune

4. CORPORATE IDENTITY NUMBER OF
[CORPORATE PERSON

U64100PN2020FTC191359

5.  |ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
PERSON

Registered Office: S. No 78/2/1/2/1/31 Shiv Samruddhi
A Wing F1 No 602 BH Apana Ghar Warje Pune - 411058

Corporate Office: D 604, Blue Oasis 1, Blue Empire
Complex Mahavir Ekta Nagar, Off Link Road, Kandi, vali
[West, Mumbai, Maharashtra, India, 400067

6. |[LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

20.03.2026

7. INAME, ADDRESS, EMAIL. ADDRESS, TELEPHONE
INUMBER AND THE REGISTRATION NUMBER OF
THE LIQUIDATOR

[Mr. Rahul Sudhakar Kavathekar

Registered Address:

] 901, The Trees, Pirojshahnagar, Vikhroli East, Mumbai ,
400079

IBBI Reg. No.: IBBI/TPA-003/IP-P00040/2017-
2018/10101

IAFA Valid Upto: 30-June-2027

Email registered with IBBI: kavathekarco@hotmail.com
Case specific email: unitasvi@hotmail.com

8. [LAST DATE FOR SUBMISSION OF CLAIMS

19.04.2026

Notice is hereby given that the Unitas Global India Private Limited has commenced voluntary

liquidation on 20t March 2026.

The stakeholders of Unitas Global India Private Limited are hereby called upon to submit a proof of
their claims, on or before 19t April 2026, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Rahul Sudhakar Kavathekar

Liquidator of Unitas Global India Private Limited
IBBI Reg. No.: IBBI/IPA-003/IP-P00040,/2017-2018/10101
AFA Certificate No.: AA1/10101/02/300627 /109056

Date: 215t March 2026
Place: Mumbai

AFA Valid Upto: 30-June-2027
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